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F. No 06/CESTAT/Statementl2011-CR

CUSTOMS,EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NO.2, R.K. PURAM,NEW DELHI-11 0066

Dated:10104/2019

Bench wise statement showing pendency, institution
and disposal of appeals and stay applications with year
wise break-up of appeals pending as on 01/04/2019 is
circulated for information.

r(Jol~10
(Mohinder Singh)

Deputy Registrar (J)

Copy to:-

1.SPS to Hon'ble President, CESTAT for information please.
2.AII Hon'ble Members, CESTAT including Regional Benchs for information please.
3.S.P.S. to Chief Commissioner(AR), CESTAT, New Delhi.
4.Member (Review),CBEC, North Block, New Delhi.
5.The Under Secretary,(AD-IC),Ministry of Finance, Department of Revenue, North
Block, New Delhi.
6.PS to Registrar/DRs/Ali A.Rs including Regional Benches.

JZ6mputer Section for uploading on website
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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WES=rBLOCK NO.2, R.K. PURAM, NEW DELHI-66 .

Disposal and Institution for the month of March ,2019

Opening Balance Fresh Institution/ Disposal Pendency
Restored/
Remanded

DELHI 5083 .254 .163 5174
MUMBAI 1'4033 210 201 14042
KOLKATA 10360 287 175 10472
CHENNAI 10869 :163 233 10799
BANGALORE 9876 ; 74 74 9876
AHMEDABAD 11902 172 221 11853
ALLAHABAD 2407 45 279 2173
CHANDIGARH 5782 141 101 5822
HYDERABAD 5260 50 146 5164
TOTAL 75572 1396 1593 75375
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MONTHL Y STATEMENT FOR THE MONTH OF MARCH, 2019 AS ON 0110412019. . RECEIVED FROM. . .
OPENING BALANCE FRESH INSTITUTION APPEAL RESTORED OTHER BENCHES
EXCISE CUSTCS.TAX GOLD AD TOTAL STAY EXCIS CUSTOM S,TAX Gold AD TOTAL STAY EXCISE CUSTO S.TAX Gold AD TOTAL STAY EXCIS CUSTOr"S.TAX AD TOTAL STAY

DELHI 1181 684 3192 0 26 5083 4 92 33 100 0 8 233 8 5 9 5 0 2 21 0 0 0 0 0 0 0
0

MUMBAI 5038 4374 4621 0 0 14033 0 40 34 131 0 0 205 0 1 4 0 0 0 5 0 0 0 0 0 0 0
KOLKATA 4197 22Ti 3886 0 0 10360 1008 114 71 97 0 0 282 35 3 Q 2 0 0 5 0 0 0 0 0 0 0
CHENNAI 3001 260, 5259 2 0 10869 0 59 21 83 0 0 163 0 0 0 0 0 0 0 0 0 0 0 0 0 0
BANGALORE 2628 1496 5750 0 0 9876 15 15 4 55 0 0 74 0 0 0 0 0 0 0 0 0 0 0 0 0 0
AHMEDABA[ 5626 236, 3909 0 0 11902 21 113 16 43 0 0 172 0 0 0 0 0 0 0 0 0 0 0 0 0 0
ALLAHABAD 976 232 1199 0 0 2~07 0 25 5 15 0 0 45 0 0 0 0 0 0 0 Q 0 0 0 0 0
CHANDIGAR 2797 541 2444 0 0 5782 0 36 31 69 0 0 136 0 4 1 0 0 0 5 0 0 0 0 0 0 0

o.

HYDERABAC 1489 64( 3131 0 0 5260 0 17 6 26 0 0 49 0 0 0 0 0 0 0 0 1 0 0 0 1 0
TOTAL 26933 1522C 33391 2 26 75572 1048 511 221 619 0 8 1359 43 13 14 7 0 2 36 0 1 0 0 0 1 0

Note:

1 Sanctioned strength of the Members IS 33 and working strength IS 25 as on 01.04.2019
2 Figures may be considered as tentative and subject to further verification.
3 Members on leave during the month of March, 2019 for 74 of days as under";-
1 Hon'ble Justice Shri DilipGupta, President NIL 15 Sh.M.M. Damodhar,Member(Technical)
2 Mrs. Archana Wadhwa" Member (Judicial) 5 16 Sh.Anil G. Shakkarwar,Member(Technical)
3 Sh. M.V. Ravindran , Member (Judicial) 3 17 Sh.P.VenkataSubbaRaoMember (Tech.)
4 Sh. Ashok Jindal, Member(Judicial)) 1 18 Sh.P.Dinesha Member(Judicial)
5 Dr. DoM. Mishra, Member (Judicial) 2 19 Sh.c.t. Mahar Member(Technical)
6 Sh. Anil Choudhary, Member(Judicial) 1 20 Sh.Ajay SharmaMember(Judicail)
7 Sh. S. K. Mohanty, Member (Judicial) 4 21 Sh.BijayKumarMember{Technical
8 Sh. Ramesh Nair, Member (Judicial)
9 Ms. Sulekha Beevi C.S.,Member(Judicial)

10 Shri 5.5. Garg, Member (Judicial)
11 Sh. P. K. Choudhary, Member (Judicial)
12 Sh. Raju,Member(Technical)
13 Sh.c.i Mathews,Member(Technical)
14 Sh.V. Padmanabhan,Member(Technical)

1
2
NIL
6
3
4
5

22 Ms. RachnaGuptaMember(Judicial)
23 Mr.SanjivSrivastavaMember (Technical)
24 Dr. SuvenduKumarPati, Member(Judicial)
25 Mr. P.Anjani Kumar,Member(Technical)

3
8
4

NIL
J NIL

NIL
NIL 'v ,..

14
1
7

NIL


